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“REPORT OF THE JOINT COMMITTEE CONSTITUTED IN THE 0.A. No.
260 OF 2020 IN THE MATTER OF BEERLA ILAIAH VS. STATE OF
TELANGANA AND OTHERS BEFORE THE HON'BLE, NATIONAL
GREEN TRIBUNAL, SOUTHERN ZONE, CHENNAI” UPON DISPOSAL
OF THE MATTER VIDE HON’BLE NGT ‘ORDER DATED 17.08.2022”

Sri Beerla Ilaiah, residence of Yadadri Bhuvanagiri has filed an O.A.No.260
0f 2020 before the Hon’ble National Green Tribunal (NGT), Southern Zone (SZ),
Chennai against laying of green field six lane ring road in the buffer zone and FTL
of Oorakunta lake at Yadagiripally, Yadadri Bhuvanagiri District on 17.12.2020. In
order to ascertain the genuine, the Hon'ble NGT (SZ), Chennai vide order dated
17.12.2020 has appointed a Joint Committee with Ministry of Environment, Forest
and Climate Change Regional Office as nodal agency for co-ordination and for
providing all necessary logistics for this purpose. The Hon’ble NGT (SZ) vide order
dated 17.08.2022, has disposed the above case with certain directions which are

reproduced below:

(i)  Thereport of'tﬁe Joint Committee reveals that the construction of ring road
does not require Environmental Clearance (EC) in view of the fact that this
will not fall within the categories mentioned in the schedule attached to the
EIA Notification, 2006 is accepted and we hold so

(ii)  Since the Yadagiri Temple Development A‘uthority is not a party to the
proceeding, we feel that it is not proper to pass any orders against them in
their absence and it is for the regulators to take appropriate action against
them, if there is any violation committed by them in accordance with law.

(iii)  Since the Yadagiri Temple Development Al.,lthority has already filed an
application for Environmental Clearance (EC) for the township project and
it is being considered by the SEIAA - Telangana, we direct the SEIAA ~
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(iv)

™)

(vi)

(vii)

(viii)

'

A

Telangana to consider that application and take appropriate decision in
accordance with law.
The Joint Committee’s report reveals that there was some damage caused

to the environment on account of the construction of the ring road in the

- water body and for assessing compensation. NEERI has been appointed.

So, we direcf the NEERI to conduct a study and submit the report to the
Joint Committee at the earliest possible time at any rate within a period
of 6 (Six) months and on getting the report, the Joint Committee is directed
to assess the compensation after giving opportunity to the persons who are
responsible for the same through regulators i.e. Telangana State Pollution
Control Board and take steps to recover the amount from the departments
which are responsible for the same in accordance with the law. .

The Roads & Buildings Department is directed to provide more box-type
vents of sufficient w’idth in the road that has been constructed in
consultation with the Irrigation Departmérit s0 as to protect the water body
énd maintain the free flow of water in the water body.

The Roads & Buildings Department and Irrigation Departmént are directed

to maintain the water body and if any further construction or expansion of
the road is required, then they are direqed to consider the question of
providing elevated bridge in that portion which passes across the water
body.

The Joint Committee is directed to file a further report to this Tribunal after
getting the report from the NEERI within a period of 3 (Three) months
from the time granted to NEERI to submit the report to the Tribunal.
Considering the circumstances, parties are directed to bear their respective

costs in the application.
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(ix) The Registry is directed to communicate this order to the official
respondents and to the NEERI for their information and compliance of
directions.

(x)  As and when the report is received, the Registry is directed to place the
same before the Bench for consideration and also for issuing further

directions (if any) required in this regard.

2. Asper the directions of the Hon’ble NGT Order, with the financial support of
R&B Department, National Environmental Engineering Research Institute
(NEERI), Hyderabad has carried out the study titled “Assessment of the
contamination status and environmental damages of QOorakunta Cheruvy,
Yadagiripally, Yadagirigutta Mandal, Telangana” and submitted the report to the

Joint Committee on 08.03.2023.

3. The study was conducted for assessing the contamination status of Oorakunta
Cheruvu and calculation of the environmental damages for the lake. The following

inferences were made by NEERI:

i.  The main soutce of water for Gandi Cheruvu is rainwater and water from
the hillocks. The outlet of Gandi cheruvu is the inlet to Oorakunta
Cheruvu. Based on the water availability and approachability for both the
lakes, two samples have been collected from Gandi Cheruvu and three
samples have been collected from Ooral?unta Cheruvu

ii. For Gandi cheruvﬁ, TDS levels ranged from 323 to 32 mg/l with chloride
values in the range of 28 to 32 mg/l DO content in the lake water varied
from 6.5 to 7.1 mg/l while COD varied from 48 to 80 mg/l Oil and Grease

was below detectable limit in all the samples.
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iii.

iv.

Vi,

Vii.

For Oorakunta Cheruvu, TDS content varied from 409 to 479mg/l with
chloride values in the range of 48 to 52 mg/l. DO levels varied from 4.7 to
7.3 mg/l while COD ranged from 40 to 72mg/I

A total of 14 nos. groundwater samples were collected around the lakes.
All the samples had physio chemical parameter values within the
permissible limits of BIS

A survey of the study area was conducted to assess the environmental
damages due to construction of road in the lake area. It has been observed
that the Oorakunta Chémvu is rainfed and receives water from the outlet
of Gandi Cheruvu, and the water from Oorakunta cheruvu also flows to
another downstream location i.e., Ongalli Chruvu. A questionnaire — based
survey was designed and information regarding construction activities and
its impact on the Oorakunta lake was collected from the people residing
near the lake.

From the calculation, it can be inferred that the total economic value lost
with respect to the ecosystem services provided by the lake vary in the

range of Rs. 19.3 lakhs to Rs. 33.7 lakhs for a period of three years (2019-

- 22) If the respective authorities wish to exercise any leverage in terms of

environmental requirements, the average value of Rs, 26.5 lakhs might be

considered. The above estimate represents the damage cost for the
ecosystem services affected only for three years, however restoration costs
should be added and restoration plan should be developed and
implemented for the water body. (This is pertinent to mention that NEERI
has calculated compensation to an area of only 0.87 ha, the lake area lost
due to construction of the road).

The lake receives water only during the rainy season, which comes from

upstream (Gandi Cheruvu) and throughout the summer, the lake is
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completely drained out, so it is important to maintain the flow from
upstream even during summer season. As a result, it can be stated that the
damages to the e;oéystem services provided by the lake have occurred due
encroachment of the lake area for construction activities, but also there are

possibilities of impact due to mix of natural and anthropogenic causes. -

Action taken by the Joint Committee (JC) after examination of NEERI report

received on 08.03.2023, are as below:

i.

Integr.ated Regional Office (IRO) Hyderabad, who is the nodal office of the ‘
Joint Committee has written a letter to Telangana State Pollution Control
Board (TSPCB) vide letter dated 20.03.2023 requesting TSPCB to give an
opportunity to the Roads and Building Department, who is responsible for
violation and recover the amount of compensation, in accordance with the '
directions of H\on’ble NGT order dated 17.08.2022 (point (iv) of page 19).
The copy of the letter sent to TSPCB is at Annexure L.

TSPCB has organized a meeting with NEERI and R&B Department on
28.04.2023 wherein Joint Committee members also participated. In the
meeting, the Irrigation Department informed that an-amount of minimum Rs.
40.00 lakhs are required for restoration works of lake like (a) The capacity of
Oorakunta Tank shall be maintained to 1.17mcft. (b) inner side to the bund,
revetment may be provided; (¢) The FTL shall be maintained by constructing
new weir with the level as shown by the irrigation department as mentioned
in the letter No.‘Nalgonda/DEE/Tl/ZOI9-20, dated 06.03.2020 addressed to
R&B Department; The copy of the letter is at Annexure II.

As per the meeting held at Telangana Pollution Control Board on 28.04.2023,

the estimate cost of Rs 40.0 lakhs was proposed by the Irrigation department

for the restoration of Lake (construction of weir, deepen
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b
compensation cost of Rs 33.70 Lakhs was proposed by NEERI on the
economic value lost with respective to the eco-system services, totaling an
e_stimated amounting to Rs 73.7 lakhs.
Accordingly, R&B Department was requested to submit a detailed Action
Plan with specific timelines and cost estimates to be taken up for restoration

of Oorakunta Lake. The copy of the Minutes of the meeting is at Annexure

IIL

As per the order of Hon’ble NGT Order dated 18.07.2022, the Joint

Committee comprising the following members visit the site on 15.05.2023:

1.

1.

iv.

6.

Shri. D. Srinivas Reddy, Additional Collector (Revenue), Yadadri
Bhuvanagiri District.

Shri. V. Srinivas, Superintending Engineer, Irrigation Circle, Bhongir.

Shri. G. Vasanth Naik, Superintending Engineer, R&B Circle, Sangareddy
Shri. G. Gangadhar, JCEE, TSPCB/Secretary, State Expert Appraisal
Committee (SEAC),

Shri. Tarun Kathula, Director/Scientist ‘F,” Integrated Regional Office,

MoEFCC, Hyderabad.

The following are the observations and recommendations ‘of the Joint

Committee during the site visit and discussions held on 15.05.2023:

Telangana State Pollution Control Board recommended that instead of
recovering the amount of Rs. 33.7 lakhs, the same can be spent through R&B
Department for restoring the ecosystem services provided by the lake,

Accordingly, the Joint Committee has directed R&B Department to earmark
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an amount of Rs. 73.7 lakhs for both restoration of lake and compensation
amount to be spent for the restoring of ecosystem' services activities.

The Joint Committee directed R&D Department to utilize the compensation
funds of Rs. 33.7 lakhs to develop fish culture for sustainable fishing by locals
after reaching FTL in consultation with Fisheries Department in
Yadagirigutta. Joint Committee also directed R&B Department to support the
local Biodiversity Management Committees in consultation with Telangana
State Biodiversity Board for overall conservation of Oorakunta lake, by

allocating compensation funds.

Joint Committee directed R&B department to further develop forest avenues
and local play grounds/parks in consultation with forest department and local
municipalities.

The Joint Committee has observed that R&B Department has allocated Rs.

266.86 lakhs which is much more than the estimated costs of Rs. 73.7 lakhs

for restoration and for compensation works.

R&B Department in,f(irmed that the restoration of works was alréady started
based on the irrigatiwon department letter No. Nalgonda/DEE/T1/2019-20,
dated 06.03.2020. |

R&B Department has submitted a detailed Action Plan with specific timelines
with a cost estimate of Rs. 266.86 lakhs which includes compensation cost
and recurring cost to an extent of Rs. 43.39 lakhs (much more than Rs. 33.7
lakhs compensation recommended in NEERI report) and restoration cost of
Oorakunta Lake to an extent of Rs. 223.47 lakhs. R&B Department informed
that till date they have already spent Rs. 223.47 for restoration work. The copy

of the action plan with budget and timelines is at Annexure IV.



ii.

iii.

The details of the completed works are as below:

R&B Department has completed the works for constructing Vibrated
Reinforced Cement Concrete (VRCC) weir of length 17.05 mtr at tail end as
directed by the Hon’ble NGT to regulate the out flow from the lake during
heavy floods.

R&B Department has completed the works of box culvert with 4 cells of
4Mx3M to outlet of excess water from existing lake for water regulation and
constructing a foot path with cover slabs on bund protection for storm water
drain.

R&B Department has completed the works of constructing pedestrian walking
footpath, with chequer tiles along the bund were completed. R&B Dcpartxﬁcnt
informed that sit out benches for recreation purpose to the public would also
be installed.

Avenue plantation with native species of nearly 2000 native plant are grown
up in 300mts length in mdltilayer manner with thick greenery were taken up
along the inside bund. Further Joint Committee recommended to plant tree‘s

around the bund of the lake once the restoration work is completed.

The details of ongoing works are as below:

The boundaries of the lake were identified and the deepening/distillation work
is ongoing. R&B Department assured that it will be completed within 4
months.

R&B department informed that they would be providing grouted rough stone
revetment to Oorakunta cheruvu bund portion after completion of

8



9.
deepening/desiltation work and agreed to maintain the flow from upstream
even during summer season, which would help in irrigation of nearby
agriculture fields.
i¥  R&B Department informed that there would be installation of children play °
station adjacent to the Oorakunta Lake for recreational purpose and provide

parallel bars, foot ball goal posts etc., at Telangana Kreeda Pranganam site.

9. During the site visit, no debris is observed in the lake, The Roads and
Buildings Department and Irrigation Department has agreed to maintain the water
body and ir’xformed that no further construction or expansion of the road is required. -
Further informed that if any such expax.l»sion of road is there in future, then they
consider prbviding elevated bridge in that portion Which passes across the water

body.

10. It is further submitted that the Gandi Cheruvu is being continuously filling -
with Kaleshwaram Irrigation Canal connected upstream with underground pipeline,

the overflow of its connected to Oorakunta lake, as such through out year FTL can

be majptained 4 eﬁeé osystem is improved in the lake.
HBIARSTIVNE VS Sheils
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11.  Telangana Pollution Control Board informed that the Yadagarigutta Temple
Devﬂléﬂ?’ﬁf@}{/\&ltmuw as obtained Environmental Clearance from SEIAA vide

O\
l 3 a2 ’ﬂ‘ﬁu(‘,\,

lettg;g d&téﬁl’SIA Ilﬁ[i\{ﬂS/éél 1072021 dated 08.02. 2022 and has constructed STP

w1th a cap'mtywot 240 MLD

12.  The Joint Committee instructed the Executive Engineer (R&B), Yadadri

Bhongiri District to speed-up the works and complete within the time frame as
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assured for various activities. The photographs of the Joint Committee during field

visit are at Annexure V.

13.  Therefore, it is requested for the reasons stated above, it is submitted for

favour of information.

S.No. | Details of Joint Committee Member Signature
01 Sri. D. Srinivas Reddy, Member
Additional Collector (Revenue), \DDITIONA COLLECTOR, (RDVETCUTE]
T
Yadadri Bhuvanagiri District YABADRI BHUVANAGIRI DI3
: : : e
02 Sri V. Srinivas, Member L‘/ ’ % 4 f
Superintending Engineer Superintend\ng Engineer
{rrigation Circie Bhongir
Irrigation Circle, Bhongiri Yadadri Bhongir Dist.- 508 1‘16
03 Sri. G. Vasanth Naik, Member M
. e —
Superintending Engineer (R&B), Superintending Engineer (R&B)
Medak CIRCLE SANGAREDDY
04 Sri G. Gangadha'r, Member W
Sectetary, SEAC, Telangana State - Secretary
. _ Stm Level Environment
05 | Sri Tarun Kathula, Member & Nodal (SEAC) Tolangann
Agency (\ 9)/»/
Director/Scientist ‘F o .-fam\ﬂa .
%, se mm 'F
Integrated RO, MoEF&CC, D‘ ice,
i ‘"wg“r:‘ nﬂ:;g«\ and C\\ma\e ocmswse

10

Aranya Bhavan,




Minutes of the Meeting to assess and recover the compensation for t he
damage to ;he"oo:‘akunta lake in O.A. No. 260 of 2020 held at TSPCB,
Board Office , Sanathnagar, Hyderabad on 28.04.2023

The officials attended the Meeting:

I. TSPCB:

1. Sri. B. Raghu, CEE
2. Sri K. Srinivas Reddy, JCEE

IX. Joint Committee Members:

1. Sri Tarun Kathula, Director/Scientist ‘F’, Integrated RO, MoEF&CC, Hyderabad.
2. Sri G. Gangadhar, Secretary, SEAC, TS.

3. Sri D. Srinivas Reddy, Additional Collector (Revenue), Yadadri-Bhuvanagiri
District.

4. Sri V. Srinivas, Superintending Engineer, Irrigation Circle, Bhongir.
ITII. R&B Department:

1. Sri G.M Archip, Dy.SE, R&B, Sangareddy Circle
2. Sri U, Shankaraiah, EE, R&B, Bhuvanagiri

IV. Irrigation Department:
1. Sri P. Balakrishna, DEE, Irrigation, Yadagirigutta.
A/. CSIR- NEERI, Hyderabad:

1. Dr. Shaik Basha, Sr. Prl. Scientist & Head.
2. Smt. Ramya, Prl, Sclentist,

An appeal was filed before the an’ble NGT at SZ-Chennai in O.A.N0.260 of 2020 against
laying of green fleld six lane ring road in the buffer zone & FTL of Oorakunta lake/tank at
Yadagiripally, Yadadri Bhuvanagiri District on 17.12.2020, '

Th"e Hon'ble NGT, constituted a Joint Committee comprising of (1) Additional Collector
(Revenue), Yadadri Bhuvangi,‘xji District; (2) Scientist ‘F’, Integrated RO, MoEF&CC,
Arayana Bhavan, Hyderabad; (3) Secretary-SEAC, TS; (4) Superintending Engineer,
f’R&B, Sangareddy Circle; (5) Superintending Engineer, Irrigation Circle, Bhongir. The
Joint Committee submitted the report on 30.06.2021.

The :Hon’ble NGT vide order dt.02.07.2021 directed the Joint Committee to engage CSIR-
National Environmental Engineering Research Institute (NEERI) for conducting a study
on assessment of environmental damages and contamination status of Oorakunta
lake/tank. On getting the report, directed the Joint Committee to assess the

:
a

compensation after giving opportunity through Telangana State Pollution Control Bo

4 Pamartmante (n accard: o
F pepartmaents in accoraance v

(TSPCB) and take steps to recover the same from

law and directed to file report,
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Subsequently, the NEERI-Hyderabad carried out the study and submitted the report dt.
March, 2023 along with the total Economic value lost with respect to the ecosystem
services provided by the lake. The report also mentioned that, the restoration cost
should be added and restoration plan should be developed and implemented for . the
water body.

In thié regard, a meeting was held at TSPCB, Board office, Sanathnagar with the above
officials to assess the compensation and to take up restoration of Qorakunta lake, as per
the Hon'ble NGT order dt.17.08.2022.

During the meeting, Dr. Shaik Basha, CSIR- NEERI has informed that, they conducted_}
the study on assessment of Ecological damage and contamination of lake/ecosystem
services effected and explained the following:

1. The main source of water into the Oorakunta lake is from the over flow of Gandi
cheruvu. The over flow from Qorakunta lake is joining the Vangapally cheruvu in
‘the downstream.

2. Ground water quality monitoring was carried out in the surrounding areas of the
lake. As per the analysis, the parameters are within the permissible limits of BIS.

3, A Questionnaire-based. survey was designed and information regarding
“construction activities and its impact on the Oorakunta cheruvu was collected from .
the people residing near the lake. ‘

4, The compensation was estimated based on the total Economical value lost with
respect to the Eco-system services (Drinking water, Fish survival & Irrigation)
provided by the lake vary in the range of Rs.19.3 Lakhs to Rs.33.7 Lakhs for a
period of 03 years i.e., 2019 to 2022. Further, it was also stated that, the
compensation estimate can be considered on the average value of Rs.26.5 Lakhs,

5. Shri V. Srinivas, Superintending Engineer, Irrigation Circle, Bhongir informed that,
they issued NOC to the R&B Dept. for Laying six lane ring road in the buffer zone
& FTL of Oorakunta lake at Yadagiripally, Yadadri Bhuvanagiri District with the
following pre-conditions: "

» The capacity of the Oorakunta tank/lake shall be maintained to 1.17 Million Cubic
. Feet (Mcft).

» Inner side to the bund, revetment may be provided.

The FTL shall be maintained by constructing new weir with the level as shown by

v

the Irrigation Department,

Further, Sri V. Srinivas, Superintending Engineer, Irrigation Circle, Bhongir informed
that, the capacity of the tank is reduced due to laying of the 6 lane ring road which has
reduced the FTL area of the lake. It was suggested to deepen the lake to' maintain the
original capacity of the tank and also to provide inner side revetment of the tank to
safeguard the Bund. The estimated amount for the above works is Rs.40 Lakhs.

14



e MM - i S— e SR TR S

15

r.co:"»ditions issued by SE, Irrigation Dept., the construction of new weir work and

deepening of the lake is under progress to maintain its original capacity of lake. The
revetment to the inner side of the lake will be taken-up after completion of the

deepening of the lake.

In response to the findings of NEERI report, the EE, R&B informed the Committee, that
there is no Ecological damage to the Oorakunta lake. However, an amount of Rs.40
Lakhs is being spent by the R&B Dept. as suggested by SE, Irrigation for restoration of

Oorakunta lake.

Sri Tarun Kathula, Director/Scientist ‘F, Integrated RO, MOEF&CC, Hyderabad has stated
that, the estimation of the NEERI was based on the total Economical value lost with
“respect to the Eco-system services (Drinking water, Fish survival & Irrigation) provided
by the lake for a period of 03 years i.e,, 2019 to 2022 as Rs.33.7 Lakhs. Further, the
NEERI has not estimated cost for the restoration of Oorakunta lake but mentioned that,
restoration costs should be added and a restoration plan should be developed and

implemented for the water body.

Further, Sri Tarun Kathulé has stated that, based on the estimate cost of Rs. 40 Lakhs
for restoration of lake made by the Irrigation Dept. and the estimate cost of Rs.33.7
Lakhs made by the NEERI on the total economic value lost with respect to the eco-

system services, the total cost is amounting to Rs.73.7 Lakhs.

s
Based on the above discussions and also as the representatives of R&B Dept. informed

that, they have already taken up the restoration work and the same will be implemented
in total in due course of time. The Joint Committee instructed R&B Dept. & the Irrigation
Dept. to submit a detailed Action Plan with specific timelines and cost estimate to be

taken up for restoration of Oorakunta lake by 1% week of May, 2023.

The Joint Committee decided to visit Oorakunta lake and its surroundings in the 2™ week
of May, 2023 to verify the compliance status of the Hon'ble NGT order dt.17.08.2022 on
the restoration of Oorakunta lake and submit a report to Hon’ble NGT before the next

date of hearing listed on 12 May, 2023.

/ e ™ e
Sri Tarun Kathula, Sri G. Gangadhar,

Director‘SAgsishila Integrated  Secretary, SEAC, TS
- DirectoBSeihaBFRGE)

Integrated Regional Office,
Ministry of Enviconment Forest and Climate Change
Aranya Bhavan, Hyderabad, Telangana-500 004.

//‘
Sri V. Srinivas, sri K. Srinivas Reddy,
Superintending Engineer, JCEE, TSPCB
Irrigation Circle, Bhongir
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Sri D. Srinivas Re%dﬁ
Additional. Collector
(Revenue), Yadadri-
Bhuvanagiri District

Sri. B. Rjgﬁu,

CEE, TSPCB
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Sr’i"U. Shankaraiah, EE, R&B, Bhuvanagiri has informed that as per the NOC pre -~
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ESTIMATléD EXPENDITURE AND RECURRING COST FOR RESTORATION

AND REJUNAVATION OF ORAKUNTA LAKE (2022-23 to 2026-27)

Annexure - [V

SI | Name of work taken up Initial one- | Recurring | Recurring Total cost of

No time cost | cost for 1®* | cost for next | projectafter
estimate yearin Rs | 3-year Rsin | 3 years Rs in
Rs in in Lakhs | Lakhs Lakhs
Lakhs :

Restoration work

1 | Box culvert with 4 cells each of 4 | 117.47 . - 11747

: mtr x 3 mtr to regulate and let out i
excess water (Completed)

2 | Vibrated  Reinforced ~ Cement | 13.50 - - 13.50
Concrete (VRCC) weir of length :
17.05 mtr at tail end to regulate the

»~ out flow from the lake during heavy
floods (Completed)

3 Storm water drain and cover slab | 60.00 - - 60.00
for footpath on the bund portion
(Completed)

4 | Pedestrian' walking Footpath with | 10.00 - . 10.00 -
Chequered, tiles on the bund
(Completed)

5 | Deepening of Oorakunta (On | 10.20 . - 10.20
going)

6 | Revetment of Oorkunta lake (On | 12.30 - - 12.30
going)

Sub total 223.47 - - 223.47

Compensation work ]

1 Avenue Plantation and | 24.00 0.50 1.50 25.50

, Landscaping on inside bund
e environment compensation
(Partially completed)

2 | Provide parallel bars etc at|3.24 0.25 0.75 3.99
Telangana Kreeda Pranganam site
at Yadagirigutta (yet to start)

3 | Development of children play area | 4.00 i 0.20 0.60 4.60
at  Municipal  Play  Ground
Yadagrigutta (yet to start) )

4 | Development of fish culture as a | 2.40 0.30 0.90 3.30
(yet to start) )

5 | BMC (Bio-diversity Management | 3.00 1.00 3.00 6.00
committee) (yet to start)

Sub total 36.64 43.39
Grant total (as on 15.05.2023) 266.86
¢

Deptty EXecutive Engineer

Irrigation Sub Division No.1,

Yadagirigutta,

irrigation Division No.11 BHONGIR

Telangana State

Oh.

Executive Englneer

District (R & B) Officer

Vadadri Bhongir




/




&

‘Works Under Progress;-iii) Proposed to provide paralIeTbara etc

at visited Telangana Kreeda Pranganam site ™

W

1 ¢



1) itk ! ik :‘

¥

1
i




4

Wy Luripleted

)

-



Works Completed - {i)Vi

Clwelr oiienatn

} -
I

dhotitl o baho

i
ey

5
AN



o

Bprr T

1

i



o

b

Latdusde: 17 599196
Lengitude 78 253638
Edovatian: 512.7438 m
Ageutacy: 109 m
Time: 16052093 172029
Mote: QA No, 260 of 2020 )

fLengitude 78 252879
fEYevation: 5127038 m Wb
pALCUraey: 3,9 M :
gnmg- 15082093 12,00
INate: GANo- 260 of 2020 5




B T

S e
i By Mobel

i
FRUTO |
7895262

wation 481 Ged m




Latitude: 17 630308
dLongitude T8
SEfevation. 4697212 m
SAGunIcy: 3.4 m
Llime 15052023 1290 -
*Nota: OA Mo 260 of 2020 b

s

Aceuragy;3i0m. o0
Mime: 15052023 1231
iNate; OA. No, 260 of 203

25



] e
fatide 17 59017
g ituda 78952807
CEbgvalion 427 Giam
Lacurgey @Y m

Crime TR IR PUED TR
bt DA Mo 20 of 2090

A

Sk Sk

1759016
de 78955801
Avguraty 3,0m

i 1H-0620241298
xf'\‘r’.‘lia O, Mo 260 of 2070

¢.6



b

Hptitudde 17 5000
;Lon;utude: 78982658
{Elevatian, A27.941% m
{Ascuraey 4.1 m

{Time: 1 5-052024 1232
iNate 04 No, 260 of 2020

Pz B e
Latitugde 372500083

Lengitude 78582026 o e

Flavation: 437 44154 m i i

Anguyracy: 26 m

Timg, VA-0% 20027 12 v
£

piote: GA N, 260 of



L. b

P b
A
!

Lasituche YT BUDNSE
Longitude: 78652636
£

".w'ui‘,ﬁ'“?

HPER VikE]
ot 2030

L} ¥
platituede s s

Lot 78 9526449
Elevation. 433 Ceim

Fhaguracy @8

Tirper 1y gy
tate OA Yo, 260 of 1070 e

28



SLatitugde: 17,
flongitude 78,
Eioviation 433
(Aueutiey: 2.3
wlime: 184015707
i QA No. 260

R
Lotitude. 17, 609085
fhongitude 28 962717
kEdenntian, AR?.040 m
:Accumcy* 8.0 ey

Time 152023 TR

INate. 0A. No. 260 of

q



AR
e 17 HB9O68
Hoongiude 78 98267
FElavation: 437080 m

§8)
0



Om
Time: 16 062073 Rhertc ) g
Moge: OA Ho. 260 of 202

o

B49933
iLongitude: 76952679
nEkevation. 437.Cxb m
LAccuraey 2,6 m ,
i 2023205
e OA NG, 260 of 2070

2T

AN
AV




laitugde: 17 5B9939
Longitugde: 78 283651
Elevotion: 4330414 n
Ascuricy’ 2

Hine 15 08

oe: QA b

TR
Lantitugede 1
!mewdﬁe
Eievatian
Ancutiey

78,9556 76
370018 m

32m
Frime 15052023 1236

Hhione G Noo 260 of 2020 ::



g
{Latnude 17 582074,
nggnuge 8 96266]
Elevation 437 0218 m
PAGeUraGy; 3,2 m

1Tirne: 154052023 12:96 .
(Mot

\

ia:

S i & W,
Latitudde: 17 5894948
Longitude: 78957655
Elevation 437.0218m
Aocuraay: 2.1 m

Time: 18052024 12:96 ©
ENote OA Mo, 260 of 2020

i




wtion 437 G1E
Chgearey; 3.0
Jima L5053 1A
toida. OA Mo, 260 of 2020

3
i
¢
H

b A RS

! arnides 17, 589081




L o

Lattude 1/ 5000727
Laagitudde, 28 57503
Etevation: 433 Uy 14 m
Asgurony: @ 8
iTime: 15052020 127
g‘an GA. N 260 of 2020

i e Y L
dlantude 12 4y
Longituds 288578
Eleation: 443 0214 m
Angiracy: 2.5 m

Ime: 18052020 1247
Mote: 06 Mo 260 f 2020

—




Ao
ASCUraGy
e 160521123 1839
ot OA S 26D of 2020

~N
n



& ™
17,5007
Longitude: 78952713
sElevation. 430.929%m
FArcuracy & 4 M
stime: 18-05.2023 12:40

S



S At V) B0 TR
fLmngpiueh T4 982700
Elevation. 430 9814 m
sAcoUrany 4.4
fme V057000 39 4l
Mate A Mo, 200 of 2020

P 5
LRSS
el S e
HECYRVIR[eX) N
ACCUMCH 38 m
M3 A0
G 260 of 2020




MT:.LWI . A ;

G i imesoe i Risksammamasgryion: RS

; M
Latdude: 17 590215
Loagitide 78 Q42086
{Elgvation 437 0x11 m
FAgcurony, 2.6 m
JTirme: 18062024 1241
Hate: OA. Ne. 260 of 2020

’meludﬂ‘ 17 5401 S
Longitugle YRGE2E82
tEbavation 437 08 0 m
IAecuraey: 3.0m

iTime 1H-052023 17241
Note DA Ma 260 of 20120

B Fecd bl 8 o
L b




St

Latinugde

Logitigla: 78 9528
levibion: 479 014
Agcitaoyt hdm o

G203 1245

A

1§

oty
Clgvition 429 ge14m

t2 DA His 260 of 200

C\r\



0 A
e i,

#

jLatin
Lagugitude:
sklevation 424 8
iAuturaey 2
(Tine: 150520704 12 44
Shioter DA Mo 260

5
i

1im : .

A T T T

G4



e N AR
e o e LA T ey




BEFORE THE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT
CHENNAI
O A NO: 260 OF 2020

Beerla llaiah

Applicant

Vs

State of Telangana and

Others

Respondents

REPORT OF THE JOINT
COMMITTEE CONSTITUTED IN

O A NO: 260 OF 2020

M/s DR. C K Syed Shaffi,

Panel Counsel for MoE,F &CC
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